
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH: NEW DELHI

y
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OA No. 812/98
MA..781/98

New Delhi this the'17th day of April,1998.

Hon'ble Shri S.R. Adige, Vice ehainnan(A)
Hon'ble Smt.Lakshmi Swaminathan, Member (J)

^ ii2S •aUar ofi
1• Suresh Chand

Ryo Sharaanand
New Sector 9Vxjaya Nagar
Sbaziabad
Wo'-king as E.T./6ZB

-• Chunni Lai
Sh. Swaei

R/q 350—c d •
Hain Colony '

Working as E.T./G2B
flJay Vin Saxeha
^  Sh. K V Q
R/o B-63
u. ,- Sector 9ViJaya Nagar
Shaziabad
Working as Jr. Elect .v

®ct. Asstt./GZB
Kumar

Err--"-""''
Tooar

R/o Ji;;'"
Shaziabad ' ̂ohwadi
rking as Shunter/TKD

®- K. Upadhyay

s^ziabadWorking as E.T./ezB

n  Sh. Hamman Qi a.
"'o FCA 20» of

Faritf^®^")' "«oria,



Vkirking as ShuntsrVTICD

^ 8. Panan Ku»ar
S/o Sh. bKis Singh
R/o D-90', Sector 9
Nev* Vljaya Nagar
Ghaziabad

Working as E.T./GZB

9. Rakc^sh Kuoar

S/o Sh. Sukhvir Singh
R/o F-409, Sector 9
New Vijaya Nagar

Ghaziabad

Working as Shunter/TKD

10. Ashok Kusar

S/o Sh. Paras Nath

R/o F—409, Sector 9
New Vijaya Nagar
Ghaziabad

Working as Shunter/TKD

11. Ibne Hasan

S/o Sh. Mehdi Hasan

R/o F-409, Sector 9
New Vijaya Nagar
Ghaziabad

Working as Shunter/TKD

12. Brij Kishore

S/o Sh. Ra«j i Lai,
R/o Bandukvale

Sworup Nagar, Tundla
Working as E.T./GZB

13. Anil Dixit

S/o Sh. Radhey Shyas
R/o G—81, Sector 9
New Vijaya Nagar
Ghaziabad

Working as E.T./GZB

14. Usesh Prakash Tripathi
S/o Sh. J.P. Tripathi
R/o 369—B, PanJab Line
Railway Colony, Ghaziabad
Working as E.T./GZB

15. Kishori Lai

S/o Sh. Hari Chand
R/o Arya Nagar
Railway Colony, Ghaziabad
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18.

19.

21,

23.

Working as E.T./8ZB

16. Jagdish Singh
S/o

R/o F-412, Sector 9
Ne** Vijaya Nagar
6haziat>ad
Working as E.T./TKD

17. Madan Lai
S/o Sh, Shiv Dhar Rae

'  R/o 305-C, Arya Nagar
Railway Colony, Shazibad
Working as E.T./QZB

Vijendra Singh
S/o Sh. Mehinder.Singh
R/o D—17, Sector 9
New Vijaya Nagar
Ghaziabad
Working as E.T./QZB

Virendra Kumar Tyagi
S/o Sh. Sewa Ram Tyagi
R/o F-74, Sector 9
New Vijaya Nagar
Ghaziabad
Working as E.T./GZB

Nari Kishen Samewal

SamewalR/o C 539, Meerut Road
Nand Gram, Ghaziabad
Workig as E.T./DLI

Yoginder Pal
S/o Sh. Shambhu Singh
R/o A-338, Heerut Road
Nand Gram, Ghaziabad
Working as E.T./GZB

Vinod Kumar
S/o Sh. Bita Singh
R/o B-20-A, Sector 9
New Vijaya Nagar
Ghaziabad
Working as E.T./GZB

Ashok Kumar Gaekwad

R/o SaekwadR/o A-227, Meerut Road
N^d Gram, Ghaziabad
working as E.T./GZB

20.

22.



f  -

25.

26.

24. ManoJ Kusar Saxan«

R/o A 44, Meerut Road
JTfriM Nagar, Nandgraa
Gnaziabad.
Working as E.T./DLI

Susheal, Kuaar

S/o Sh/Sita Raa

Bagh

Working as E.T./DLI

Sunil Kulshreshtha

R/o "^'"hreshthaR/o 6-38, Sector 9
New Vijaya Nagar
6haziabad
Working as E.T./BZB

27. Ayub Ali
S/o Sh. Azieuddin
R/o 362, F. Arya Nagar

W^^k^n Shaziabadworking as E.T./ezB

•^ulbir Singh
S/o Sh.

R/o 362-F, Arya Nagar
Railway Colony
Shaziabad
Working as Shunter/TJCD

Mahinder Pal Singh
S/o Sh. ^
R/o 3A2-F, Arya Nagar
hallway Colony
Shaziabad
Working as Shunter/JKD

30. Kumar Khanna

R/o Khanna6-38, Sector 9

ktoTkiii*^* ShaziabadWorking as E.I./eZB

28.

29.

31. ^kesh Kuear Pandey
Ki-f Bhushan Pandey
Shaziiba?'*^^''' Railway colony
Working As E.T./BZB
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135,

36.

37.

38.

39.

40.

Jaiprakash Upadhya/
S/o Sh.

R/b F-409, Sector 9
Nbm Vijaya Nagar, Shaziabad
Working as E.T./TKD

Raa Moorty Yadav
S/o Sh.

R/o F—409, Sector 9
New Vijaya Nagar, Shaziabad
Working ̂ s Shunter/TICD

Jwaia Prasad
S/o Sh. Nand Raa
R/o E—193, Sector 9
New Vijaya Nagar, Shaziabad
Working as E.T./NDLS

Narayan Singh
S/o Sh. Harikanth Singh
R/o 59/1, Shanker Puri, Sector 9
New Vijaya Nagar, Shaziabad *
Working as E.T./NDLS

Krishna Murari
S/o Sh. Shaabhu Dayal
R/o F-344, Sector 9
New Vijaya Nagar, Shaziabad
Working as E.T./NDLS

Dharae Singh Negi
S/o Sh. Pre* Singh Negi
R/o G—38, Sector 9
New Vijaya Nagar, Shaziabad
Working as Shunter/TKD

Sodhir Kuaar Khare
S/o Sh. Jagdev Khare
R''o D—73, Sector 9
New Vijaya Nagar, Shaziabad
Working as E.T./DLI

Chandra Shekhar
S/o Sh. Rae Lakhan
R/o D-73, Sector 9
N^ Vijaya Nagar, Shaziabad
Working as E.T./NDLS

Jecva Rae
S/o Sh. S. Singh
R/o B-38, Sector 9
N^ Vijaya Nagar, Shaziabad
Working as E.T./TKD



!. Anil Kimar
S/o Sh. T«J Eahadur Lai
R/o D-90, Sector 9
Ne«< Vijaya Nagar, Ghaziabad
litorking as Sr.Elect .Asstt./0ZB

!. Chandra Shekhar

S/o Sh. Sopal Dutt
R/o H.No.178, Bharat Nagar
Bhaziabad

Working as Sr.Elect.Asstt./6ZB

^3. Balraa Singh Pal
I  S/o Sh. S.R. Singh

R/o C-53, C/o Sh.Tulsi Raa Pal
KaMai, Vijay Nagar
Ghaziabad.

Working as Sr. Elect. Asstt./GZB

J44. Neeraj Khanna
S/o Sh. M. L. Khanna
R/o B—3, Sector 9
New Vijaya Nagar, Ghaziabad
Working as Sr.Elect.Asstt,/GZB

45. Gaya Prasad Haurya
S/o Sh. M.L. Haurya
R/o H.No.178, Bharat Nagar
Ghaziabad

Working as Sr.Elect.Asstt./GZB

4Z>. Oinesh ICuear

Sh. Rathi Rae Sagar
R/o D—86, Sector 9
New Vijaya Nagar, Ghaziabad
Working as Sr.Elect.Asstt./GZB

47. Vijendra Singh
S/o Sh. Dev Pal Singh
R/o D-86, Sector 9
New Vijaya Nagar, Ghaziabad
Working as Sr.Elect.Asstt./6ZB

48. Jogendra Singh
S/o Sh. Rae Chander
R/o F-339, Sector 9
New Vijaya Nagar,. Ghaziabad
Working as Sr. Diesel Asstt./6ZB
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49. Madan Pal
S/0 Sh.N.Singh
R/0 Flat No.l35,Shankar Purl,

►"■ Ghaziabad
^  working as Senior Diesel Asstt./GTB.

..Applicants
(BY Advocate Sh.J.K.Bali)

Vs

1. Chairman, Railway Board & Secretary
to the Ministry of Railways,
Rail Bhawan, New Delhi.

2. The General Manager,
Northern Railway,Baroda House,
New Delhi.

3. The Divnl.Railway Manager,
Delhi Division,Northern Railway,
State Entry Road,
New Delhi.

..Respondents

ORDER (ORAL)

(Hon'ble Shri S.R. Adige, Vice Chairman(A)

MA 781/98 for joinder of parties is allowed.

2. Applicants seek the reliefs contained in para

8 of the OA

3. Applicants counsel Shri Bali states that the

applicants would be satisfied if their representations

dated 10.3.97(Ann.A.1) and dated 26.6.97(Annexure A.3)

are disposed of by the respondents, which Shri Bali states

have still not been disposed of by them. If the aforesaid

representations have notyf^ disposed of/:^as contended by Shri
Bali, this OA is disposed of with a direction to the

respondents to dispose of aforesaid representations by

a detailed and speaking order in accordance with rules

and instructions within a period of three months from

the date of receipt of a copy of this order.

4- If applicants hav£i^ any grievances after

disposal of the representations, it will be open to them

to agitate the same through appropriate original proceedings

in accordance with law if so advised. 0 (lishcfH ^ i/\( !y jYc
'  ̂dL

(Smt.Lakshmi Swaminathan) (S.R. AcJige)/^^
Member(J) Vice Chairman(A)


